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(b) and (¢}  After issuc of a hcence it
takes normally two to three years for an
industral undertaking to commence produc-
tion. The licences for substantial expan-
sion are, therefore, at various stages of

implementation

Small Scale Industries in M.P. during Third
and Fourth Plans

4808 SHRI MARTAND SINGH -
Will the Minister of INDUSTRIAL DEVE-
1 OPMFNT be pleased to state °

(a) the number of Small Scall Industries
estabhshed in Madhya Pradesh during the
Fourth Plan, region-wise; and

(b) the nature of the industries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 SIDDHESHWAR PRASAD):
() and (b). Information has been sought
from the State Government and will be Iaid
on the Table of the House.
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Applicants for Grapt-in-Aid for Backward
Areas of M.P.

4812. SHRI MARTAND SINGH: Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) the number of applicants who got
their names registered for grant-in aid from
Central Government for industries located
in the backward areas of Madhya Pradesh;

(b) the amount of money which has so
far been granted to the State of Madhya
Pradesh for this purpose; and

(c) the criteria adopted while distribut-
ing the money?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) to (c). Under the 10% Central outright
grant or subsidy scheme, 1971, 33 applicants
are reported to have registered themselves
with the State Government up to 25th April,
1972. The applicability of the scheme and
the manner of disbursement have been given
in detail in the Gazette notification dated
26th August, 1971, According to the scheme,
a State level committee is to be formed to
screen the applications and make disburse-
ments in the manner laid down. The State
Government have further reported that non
of the applications has matured for disburse-
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Setting up of Government Cinema Houses for
providing Entertainment at Cheaper Rates

48 3. SHRI BISHWANATH JHUN-
JHUNWALA: Will the Minister of INFOR-
MATION AND BROADCASTING be plea-
sed to state:

(a) whether Government have considered
the desirabitity of setting up of cinema hou-
ses which will provide entertainment to the
public at a cheaper rate and to a large num-
ber, at a time; and

(b) wkether the Film industry has made
any such proposal to Government for consi«
deration and if so, Government’s reaction in
this matter?

THF DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING. (SHRI DHARAM BIR
SINHA): (a) Considering the shortage of
cinema houses in the country, Guvernment
have always appreciated the need for setting
up of more and more cinema houses.
Cinema is a State subject and so the Central
Government have from time to time appea-
led to the State Governments to provide
encouragement and facilities for construction
of new cinema houses.

(b) No, Sir; the film industry as repre-
sented by its Associations has not made any
proposal in this respect.

All India Defence Employeces Federation to
Join Joint ConsultativeMachinery

4814, SHRI S. M. BANFRJEE: Will the
PRIME MINISTER be pleased to state:

(a) whether All India Defence Emp-
loyees Federation has decided to join the
Joint Consultative Machinery;

(b) if so, whether the names submitted
for the National Council and Departmental
Council have not yet been cleared by his
Ministry; and

(c) if so, the steps taken by Govern-
ment to take expeditious action in the
matter?

THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL

ment and no disburscments have beea made, (SHRI RAM NIWAS MIRDHA): () Yes, Sir,





